
V
A

CENTRAL ADP1IKISTRATIUE TRIBUNAL
PRINCIPAL BENCH

C,P. NO, 182/1996
in

O.A. NO. 298/1996

Neu Delhi this the 24th day of 3uly, 1996,

«!

HON'BLE SHRI JUSTICE A. P. RAVANI, CHAIRSnaN

HON»BLE SHRI R. K, AH003A, PIEPIBER (A)

•' f

Vijoy Singh S/O Shfi Gyani Raoij
R/O F-35/1, Railway Loco Colonyp
Delhi Kiehonganj, Delhi. ..

( By Shri B. N. Bhargav/o, Advocate }

-Versus-

1. Shri V. K. Aggarual*
General Flanager,
Northern Railway,
New Delhi.

2. Shri R. N. Aggorwal,
Divisional Railway Pianager,
Northern Railway,
Bikaner Oiv., Rajasthan,

3. Shri PI. L. Sapra,
Chief Inspector Ticket,
Northern Railway,
Delhi Sarai Rohella.

Applicant

Roopandsfsta-

/as/

ORDER (ORAL)

Shri Justice A. P. Ravani -

Learned counsel for the applicant daaa not prea®

this cohtecnpt petition. Hence, it is diapoosd of pS'

not pressed.

( R. K, Ahooja
Pleniber (i

( A. P. Ravani }
ChoirDan


